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0.A 4182/2015

ORDER (ORAL)
Justice M. S. Sullar, Member (J)
At the oral request of learned counsel for the applicant, the
hearing in main O.A No. 4182/2015 is pre-poned and is taken on

today’s board of this Bench.

2. At the very outset the learned counsel intends to withdraw
the main O.A and M.A 738/2016 to enable the applicant to file a

fresh O.A with better particulars.

3. Therefore, the main O.A is hereby dismissed as withdrawn

with aforesaid liberty as prayed for. No costs.

(K. N. Shrivastava) (Justice M. S. Sullar)
Member (A) Member (J)

/Maya/



